Annexure-5
Name of the corporate debtor: FARMERS PULSE PRIVATE LIMITED; Date of commencement of liquidation: 14-11-2018; List of stakeholders as on: 17-03-2021
List of operational creditors (Government Dues)
(Amount in %)

Sl Details of Claimant Details of claim received Details of claim admitted Amount of |Amount |Amount of [Amount of |Remarks,
No. contingent |of any [claim claim under |if any
Department Government |(Identification (Date of Amount Amount [Nature |Amount Whether lien (% share in|¢]aim mutual |rejected verification
No. receipt claimed of claim |of covered by |/ attachment |total dues,
admitted [claim [lien or removed? |amount of that may
attachment |(Yes/No) claims be set off
pending admitted
1 [INCOME TAX INCOME 4 14-12-2018 (46769470 0 TAX |NO NO NA NIL NIL 46769470 |0 The Claim
DEAPARTMENT TAX DUES was
DEAPARTME submited
NT after due
date and
also not in
the correct

format.




